
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
" BI-MONTHL Y:- JUNE & JULY, 2019"

No. of Family Courts Pendency Position in Family Courts
SI. Name of the Family Courts Institution during the Disposal during the
No. Judgeship Exists or not Sanctioned Working Opening Balance

months of June & July, months of June & July,
Pendency as on

as on 01.06.2019
2019 2019

31.07.2019

I Angul Exist I I 384 31 51 364
2 Balasore Exist I I 3467 256 48 3675
3 Bargarh Exist I 1 890 33 21 902
4 Bhadrak Exist 1 1 2711 160 101 2770
5 Bolangir Exist I I 511 6 I 516
6 Boudh Exist I 1 195 21 13 203
7 Cuttack Exist I 1 3753 207 377 3583
8 Dhenkanal Exist I I 558 66 44 580
9 Ganjam,

Exist I I 1939 168 77 2030Berhampur
10 Jagatsinghpur Exist 1 I 1155 127 182 1100
11 Jajpur Exist I I 1485 149 147 1487
12 Kalahandi,

Exist 1 1 247 23 21 249
Bhawanipatna

13 Kendrapara Exist I I 3068 158 149 3077
14 Keonjhar Exist I I 696 73 84 685
15 Khurda Exist I 1 1402 102 61 1443
16 Bhubaneswar Exist 1 1 4899 263 132 5030
17 Koraput,

Exist 1 1 372 6 0 378
Jeypore

18 Mayurbhanj,
Exist I I 1373 97 28 1442

Baripada
19 Nabarangpur Exist I I 136 20 3 153
20 Nayagarh Exist I 1 1088 116 113 1091
21 Phulbani Exist I I 239 23 26 236
22 Puri Exist 1 I 1458 104 155 1407
23 Rayagada Exist I 1 131 22 15 138
24 Samba1pur Exist 1 I 686 44 20 710
25 Sonepur Exist I 1 284 30 5 309

26 Sundargarh,
Exist I I 1108 59 29 1138Rourkela

TOTAL 26 26 34235 2364 1903 34696


